




















26th



 

BEFORE THE HON’BLE NATIONAL 
GREEN TRIBUNAL, SOUTHERN ZONE 

BENCH AT CHENNAI 
 

             

 O.A. NO.  314 OF 2024 (SZ) 

     

                                 

Tribunal on its own motion SUO MOTU based on 

the News Item in The Hindu dt: 04.11.2024 titled, 

“Residents stage protest against pollution caused 

by Vijayawada Thermal Power Station”. 

 

 

And 

 

       Andhra Pradesh Pollution Control Board and Ors. 

                 …Respondents 

 

                              

 

 

 

                           

 

 

 

 

 

REPLY STATEMENT ON BEHALF OF 

RESPONDENT NO. 5 TO APPCB 

REPORTS 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

M/s. Janani Shankar [MS 3192/2014] 

         Tanushree Arvind [MS 4116/2018] 

         Simran Srinivasan [MS 673/2020] 

 

COUNSEL FOR RESPONDENT NO. 5 

       

Ph: 98841 59219 / +91 89399 04257 

 

Email: janani.shankar@outlook.com 


